
HIGH COURT OF DELHI: NEW DELHI 7 ' ‘ ‘ '

3 N0. 90/ I-G-4/Genl.-l/DHC- Dated:l1.10.2023
NOTIFICATION

It is hereby notified for general information of all concerned that High Court of Delhi shall remain
closed for Summer Vacation from Saturday, ls‘ June 2024 to Saturday, 29“ June 2024 (both days
inclusive) and for Winter Vacation from Thursday, 26"‘ December 2024 to Tuesday, 31“ December 2024
(both days inclusive).
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_ _ Dated 11.10.2022
'~~ -a.-i

The Secretary, Govt. of India, Ministry ofHome Affairs. R. No._ 113, Gate No. 4, North Block, New Delhi.
The Secretary. Ministry ofLaw, Justice & Co. Affairs, Govt. of lndia, Jaisalmer House, New Delhi.
The Principal Secretary (Law, Justice & LA), Delhi Secretariat, IP Estate, New Delhi.
The Secretary General, Supreme Court of India, Tilak Marg, New Delhi.
The Registrars General, All High Courts of India.
The Principal District 8:. Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.
The Principal District & Sessions Judge (East), Karkardoorna Courts, Delhi.
The Principal District 8: Sessions Judge (New Del:hi),PatiaIa House Courts, New Delhi.
The Principal District & Sessions Judge (South-West), Dwarka Courts, New Delhi.
The Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi.
The Principal District & Sessions Judge (North-West), Rohini Courts, Delhi.
The Principal District & Sessions Judge (South), Saket Courts, Delhi.
The Principal District 8c Sessions Judge (North-East), Karkarcloorna Courts, Delhi.
The Principal District & Sessions Judge (South-East), Saket, New Delhi.
The Principal District &. Sessions Judge (Shahdara), Karkardooma Coons, Delhi
The Principal District & Sessions Judge (North), Rohini Courts, New Delhi.
The Principal District & Sessions-cum-Special Judge, PC Act CB1 Court, Rouse Avenue Court Complex,
Deon Dayal Upadhyay lvlarg, New Delhi.
The Principal Judge (Family Courts), Dwarka Courts, New Delhi.
The Director, Delhi Judicial Academy, Dwarlrn, New Delhi.
The l-Jony. Secretary, Supreme Court Bar Association, New Delhi.
The l-lony. Secretary, Delhi I-ligh‘Court Bar Association, New Delhi.
The I-iony. Secretary, Delhi Bar Association, Tis Hazari, Delhi.

V The Hony. Secretary, Shahdara Bar Association, Karkardooma, Delhi.
The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi. '
The Hony. Secretary, Rohini Bar Association, Rohini Courts Complex, Delhi.
The Hony. Secretary, Dwarka Bar Association, Sec-I0, Dwarka, New Delhi.
The Hony. Secretary, Saket Bar Association, Saket Court Complex, New Delhi.
The Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area, New Delhi.
The Secretary, Bar Council ofD8lhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi.
The Member Secretary,Dclhi State Legal Services Authority, Patiala House, New Delhi.
The Soeranry, Delhi High Court Lcgel Services Committee, 35-37, LCB-I, Delhi High Court, New Delhi.
Rerzisnar-cum-Secretary to I-Ion'blc the Chief Justice, Delhi High Court New D lb‘__ , C l.

PS/s to all Hon’ble Judges, Delhi High Court, New Delhi.
Director (IT), Delhi High Court for uploading the notification on website and intranet of this Court.
JR-cum-'P.A to Registrar General and PAs to all Registrars/0SDs, Delhi High Court, New Delhi.
All Joint Registrars, Deputy Registrars and Assistant Registrars, Delhi High Court, New Delhi.
All AOJs,.Court Masters, Private Secretaries, Delhi High Court New Delhi.
Notice Board, Delhi High Court, New Delhi. a
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OFFICE OF THE PRINCIPAL DISTRICT 8L SESSIONS JUDGE (HQ5) :DELHl ‘ i

N, ';ul(>"3>§ ’ &§/l-lralidays/Gaz/2023 Dated Mn ZDZ3
Sub:- Notification. g l I
Copy forwarded for information 8: necessary action to:

. All the Officers of DHJS 81 DJS of Central District, Tis Hazari Courts, Delhi.
. The AO(J)/Branch In-Charges, All Branches. Central District, THC, Delhi.
. The DDO/Accounts Officer (Central), Tis Hazari Courts, Delhi.

The Librarian, Library, Tis Hazari Courts, Delhi. ,
The irector, Directorate oi Prosecution, Tis Hazari Courts, Delhi. _

fieader/PS to l,d. Principal District 8t Sessions Judge (HQs), Tis Hazari COLIFIS. Delhi-
._ The Website Committee (English/lcliycill, Tis Hazari Courts, Delhi.

8. The RBLJ Branch (Central) Tis Hazari Courts, Delhi for uploading on LAYERs.
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(RA l)
District Judge (C0fTll'l'lEl'Cl8I Court) (Central)
Officer In-charge (Judicial Branch, Central)

For Principal District 8tSessions Judge (HQ5)
Delhi V
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